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Definition of Green crackers 

 

1.Improved fireworks/firecrackers: 

Fireworks/firecrackers made with reduction in size of shell, elimination of ash usage 

etc., reduced usage of raw materials in the compositions, of uniform acceptable 

quality, and/or use of additives as dust suppressants to reduce emissions with specific 

reference to particulate matter(PM*) [ SO2 and NO2 leading to: 

-       a minimum of PM reduction of 30 % 

-       a minimum of PM reduction of 20% and rest 10% of gaseous emission (mass of 

gases emitted based on composition) or more reduction of gaseous emission 

(mass of gases emitted based on composition) 

-       All of the above reduction shall be based on when compared with conventional 

composition for a given category of crackers/fireworks 

 2.New formulation fireworks/fire crackers: 

Fireworks/fire crackers having new and improved formulations (substitution and 

reduction of raw materials in composition) to reduce emissions with specific 

reference to particulate matter(PM*), SO2 and NO2 as: 

-        a minimum of PM reduction of 30 % 

-        a minimum of PM reduction of 20% and rest 10% of gaseous emission (mass 

of gases emitted based on composition) 

-        All of the above reduction shall be based on when compared with conventional 

composition for a given category of crackers/fireworks 

          *metals are subset of PM 
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CSIR-National Environmental Engineering           

Research Institute, Nagpur - 440020 

 

REGISTRATION CERTIFICATE 

To Whom so ever it may Concern 

This is to notify that………..……………………………………has 

signed Nondisclosure Agreement (NDA) with CSIR-NEERI for utilising the 

CSIR-NEERI’s formulations of  GREEN FIREWORKS. They are registered 

with CSIR-NEERI having registration No.. 

NE / TN / …. /2019 

 

Issue Date: 20.08.2019                                    Valid upto: 19.08.2021 

 

(Green fireworks are reduced emission fireworks/crackers developed by CSIR-NEERI as 

per Honourable Supreme Court Order. Manufacturers may proceed to manufacture the 

Green Fireworks following the prevailing regulations/orders of  Government of  India.)  

 
 
 
 

(Sadhana Rayalu)                  (Amit Bansiwal) 

Sci. & Head, EMD                Sci. & Head, BDG 
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